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Both counsel present.

2. M.P.No.516/2000 ig filed on
18.7.2000 seeking three months’
time for implementation of the
order. As the M.P. which 1is

filed on 18.7.2000ﬁ%ﬁ2?,prayer if
18.10.2000.

considered t® -come
9‘) The time is extended for
- 1 implementation of the order till
\,/' 18.10.2000. M.P.Stands disposed
' of. *
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